Open Ceurt.

L]

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH : ALLAHABAD .

Original Application Ne.l419 ef 1999,

Allshabad this the @lst day ef June 2004,

Hen ' le Mr. Justice Sele Singh, VeCo
H’!! !!le Me. __DdRo TM. agi, Aol

1; Jwala Prasad S/e Shri Jagdish Prasad
aged about 47 years.

2. Ram Kishere S/e Shri Maharaj Deen,
aged about 47 years.

3. Kanhiya Lal S/e Shri Atma Ram Dubey,
‘aged about 53 years.

4, Harish Chandra S/e Shri Jagat Pal,
aged about 49 years.

5. Ram Prakash S/e Shri Nathee Prasad,
aged abeut 49 years.

6. Mati Chand S/e Shri Ram Dhari,
aged about 56 years.

7. Ram Dass S/e Shri Tilak Singh,
aged abeut 43" years.

All are working as Clerk under the Deputy Chief Engineer/
Censtructien, Nerthern Railway, Allahabad.

es 800 .Applican‘ts.

(By Advocate : Sri S.S. Sharma/
: Sri S. Agrawal)

Versuse.

1. Unien ef India ewning and representing
'‘Northern Railway ' notice te be served te
the General Menager, Nerthern Railway,
Baroda Heuse, New Delhi.

2+ The Chief Administrative Officer
(Censtructien), Nerthern Railway,
Kashmere Gate, Delhi-6,

3. The Divisienal Railway Mjnager,
Nerthern Railway, D.R.M. Office,
Nawab Yusuf Read, Allahabad.

4, The Dé@uty Chief Engineer/Constructien,,
Nerthern Railway, DesR.M. @ffice, Cemplex,
Nawab Yusuf Read, Allahabad.

5. The Deputy Chief Signal & Telecemmunication
Engineer (Censtruction), Nerthern Railway,
D.ReMs Office Cemplex, Nawab Yusuf Read,
Allahakad.

- g XEXEE) oRQSpandents.
CE#%? (By Advecate : Sri A.V. Srivastava)
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S RDER.
(By Hon'®le Mr. Justice S.R. Singh, V.C.)

This O.A., it is submitted by Sri P Mathur learned
counsel fer the respondents, has been rendered infructuous,
in view of the fact that the reliefs claimed by the
applicants herein, have been granted in that the applicants
have since been regularised. Learned ceunsel for the -
applicants doe§ not dispute this fact and admits that the

O.A. has been rendered infructuous in view of the eorder of

regularisation passed in faveur eof the applicants,

2. Accordingly, the O.A, is dismissed as having been

rendered infructuous.

L

ember-A, Vice-Chairman.

Manish/=



